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to all the Telephone Districts and Tele-
communication Circles of the country 
including the Delhi Telephone District. 

Forty per cent of the capacity re-
leased in any telephone exchange is 
earmarked for applicants in the 
'Special' category. The following are 
eligible for registration under tbis 
category:-

(i) Registered medical -pr acti-
tioners, qualified midwives and re-
gistered n urses; 

(ii) Eminent public men; 

(iii) Registered news papers and 
journals, registered news agencies, 
accredited press correspondents and 
photographers' 

(iv) Institutions run from public 
funds for the benefit of the genci.'al 
public; 

(v) Recognised schools and col-
leges; 

(vi) Registered trade unions; 

{vii) Recognised political patties; 

(viii) Registered cooperative so-
cieties (other than those for sale of 
commodities) and registered house 
building societies; 

(ix) Institutions for the blind and 
physically handicapped, leper houses, 

public hospitals and family planning 
organisations; 

(x) Sports, social and cnltural 
organisations ; 

(xi) Missions; and 

(xii) Small scale industries. 

By paying 'OYT' deposit, the :.lbove 
categories' of applicants can regis'ter 
themselves in the Special category 
under the OYT scheme. The following 
are also eligible for registration under 
this scheme; 

(a) Government Departments' 
(b) Statutory bodies; 
(c) Public Sector Undertakings; 
(d) Joint Sector Uddertaldngs~ . 

(e) Foreign Exchange Earne .. ·s; 
and ' 

(f) Senior retired officers of 
Pubhc Sector Undertakings. 
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Possibility of burning urp}us cooking 
gas from Mathura refinery 

*789. SHRI KRISHNA PRAKASH 
TEWARI: Will the Minister of PETRO-
LEUM, CHEMICALS AND FERTIlJ-
ZERS be pleased to state: 

(a) whether Government are aware 
()f news-item which appeared in 
Hindustan Times dated 8 March, 1982 
that 'unlesS! there is spurt in produc-
tion of gas cylinders and filling plants 
surplus cooking gas may have to be 
burnt from the Mathura refinery; 

(b) whether it is a fact that the 
-expansion of cooking gas distribution 
has not kept pace with supply; 

(c) whether it is a fact that there 
are just not enough cylinders and fill-
ing plants! available to channelise it; 
.and 

(d) what steps Government are tak-
ing to increase the number of cylinders 
and filling plants? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTlLlZERS 
(SHRI P. SHIV SHANKAR): (a) Yes. 
Sir. 

(b) and (c). No, Sir. 

(d) To ensure full utilisation of thE: 
LPG produced, expansion of the eXist-
ing plants, and setting up of new. LPG 
bottling plants at different locations in 
the country has been undertaken. The 
oil companies have been directed to 
maXlmlse the procurement of LPG 
cylinders by placing adequate orders 
with the fabricat()rs in advance clOd to 
ensure a minimum of 50 per cent off-
take from the small scale manufactur-
ing units. On the request of thii 
Ministry, various state Governments 
have exempted the units manufactur-
ing LPG cylinder from power cuts. 
As per requirement, the oil companies 
also arrange steel from abroad for the 
manufacture of LPG cylinders. 

Target for production of oil by oil 
and Natural Gas Commission 

*790. SHRI K. MALLANNA: 
SHRI B. V. DESAI: 

Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZmS be 
pleased to state: 

(a) what are the details regarding 
the targets fixed for production of oil 
by the Oil and Natural 'Gas Commis-
sion during 1980-81; 

(b) what are the details regarding 
their performance in regad to produc-
tion; and 

(c) whether there have been short-
falls both in on shore and offso're areas 
and if so the reasons thereof? , 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. SHIV SHANKAR): (a) to 
(c) A statement is attached. 

tatement 

(a) As Der th.e aDProved VI Five 
Year Plan ONGC had to produce 10.30 
milliOn tonnes ()f crude oil from its 
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